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Title: Further discussion on the motion for consideration of the Representation of the People (Amendment) Bill, 2009, as
passed by Rajya Sabha, moved by Dr. M. Veerappa Moily on the 2"d December, 2009 (Discussion not concluded).

SHRI PRABODH PANDA (MIDNAPORE): Sir, the other day during the discussion on the Representation of the People
(Amendment) Bill, 2009, I have raised some points. I have to say two or three more points, and I think, the hon. Minister
will respond to them.

15.13 hrs.
(Shrimati Sumitra Mahajan in the Chair)

Firstly, we are talking about criminalization of politics. It goes without saying that the muscle power and the money power
vitiate the political situation, the democratic atmosphere and the electoral process as well of our country. It is needless to
say that. But what would be the proper measure to arrest them? I refer to the recommendations made by the Indrajit
Gupta Committee earlier. I do not want to go into the details of the recommendations but I would like to mention only two
points in regard to those recommendations.

Firstly, ban on donation by government companies for political purposes should continue. The question as to whether there
should be any ban on donations by other companies and corporate bodies for political purposes may be decided. My opinion
is that it should be banned.

Secondly, the Committee made a very important suggestion to create a separate Election Fund, a corpus, for the purpose
of election expenses. Funding does not mean providing cash but providing in kind. I think, necessary legislation will come in
this august House, at least, for finance and discipline so far as the electoral process is concerned.

My next point is that election is a part of our democratic polity. We witness elections every year, be it elections of the Lok
Sabha, be it elections of the Vidhan Sabhas, be it elections of Panchayats, be it elections of Municipalities, or be it bye-
elections. So, we are facing elections in one part or the other every year. And during elections what happens is that there is
an embargo, which is imposed. Due to that embargo, developmental work in that area gets affected. Therefore, I would
request that this point should be taken into consideration so that the developmental work does not get hampered. Our
developmental process should go on.

My next point is with regard to observers. There should be code and conduct of the observers. There are allegations
against these observers. Such allegations come from different places that observers go to the different parts of our country
and they are behaving party cadres, they behave like loyal to certain political force. Therefore, a concrete code of conduct
should be there so that the observers behave in an impartial manner and no political force or political combination get
benefit out of it.

I am concluding by saying that I do support the Representation of the People (Amendment) Bill and I hope that the Minister
will come forward with a proper timeframe by which he would bring out comprehensive electoral reforms so that we are all
benefited.
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MADAM CHAIRMAN: You will continue next time.

Now, we take Private Members' Business.



